2173 Written Answers

INVENTIONS RECOGNISED BY INVENTIONS
PromoTion BoarD

*313. SHRI Y. ADINARAYANA
REDDY :

SHRI M. SRINIVASA REDDY :

Will the Miister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased
to state

(a) whether the inventions recognised
by the Inventions Promotion Boaid since
its inception in 1960, have been of any
utility to Government and to the public;
and

(b) if s0, what are the details thercof?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
FAKHRUDDIN ALl  AHMED)
(av and (b) A statement is laid on the
Table of the House.

[See Appendix LXIX, Annexurc No. 63.]

COoNVERSION OF KiRDUWAD! - PANDHAR-
PUR Mira] Ra1n LINK

*314. SHRI J. S. TILAK : Will the
Mimister of RAILWAYS be pleased to
state .

(a) whether 1t 1> a fact that there is a
long standing demand fiom the public
for the conversion of the rail link connec-
ting Kurduwadi-Pandharpur-Miraj on the
South Central Railway fiom narrow-gauge
into broad-guage, and

(b) 1f so, what 15 Government’s reaction
thereto and the time by when they propose
to undertake this project?

THE MINISTER OF RAILWAYS
(DR, RAM SUBHAG SINGH) : (a) Yes.
Madam,

{b) Investsgations have revealed that the
conversion of this narrow gauge section
to Broad Gange is not justified on traffic or
financial considerations.

[ ] English translation.
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*315. SHRI NIRANJAN VARMA :
Will the Minister of LAW AND S0-
CIAL WELFARE be pleased to state
the difficulties facing Government in
enforcing the uniform civil code for
Muslims in the country and the time
by when Government propose to en-
force a uniform civil code for all the
communities in the country?]
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+[THE DEPUTY MINISTER IN THE-
MINISTRY OF LAW AND IN THE
DEPARTMENT OF SOCIAL. WEL-
FARE (SHRI MOHAMMED YUNUS
SALEEM) : Since tteire 1s no umformity
of view~ among the different sections of
the citizens in the country as to the enact-
ment of a uniform cvil code of laws
relating to marriage succession etc,. 1t
is not possible to enforce a uniform cwvil
code for all the communities in the country
for the present.]

IDLE CAPACITY IN INDUSTRIES

*316, SHRI C. ACHUTHA MENON :
Will the Minister of INDUSTRIAL DE-
VELOPMENT. INTERNAL TRADE
AND COMPANY AFFAIRS be pleased

to state



